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Judgement

Daya Chaudhary, J

The grouse of the petitioner in the present writ petition is that his promotion to the post of
Lecturer is pending because of missing of the file, which was handed over to respondent
No. 2. Learned counsel for the petitioner submits that the petitioner moved
representations (Annexures P-2 and P-3) but no action has been taken.

2. Without commenting anything on the merits of the case and keeping in view the fact
that the representations moved by the petitioners have not been decided so far, the
present writ petition is disposed of with a direction to respondents No. 2 and 3 to consider
the representations (Annexures P-2 and P-3) moved by the petitioner.

Disposed of accordingly.
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